No. Z-14011/01/2016-E&A
Ministry of Health and Family Welfare
Food Safety and Standards Authority of India
Human Resource Division
FDA Bhawan, Kotla Road, New Delhi- 110 002

Dated 23" March, 2020

Office Memorandum

Subject: Functioning of Essential Services in FSSAI in view of preventive measures to contain the
spread of Novel Coronovirus (COVID-19)

In supersession of office order of even number dated 20.3.2020 and in pursuance of DoPT OM
No.11013/9/2014-Estt (A-lll) dated 22.3.2020, the following services of FSSAI are considered as
essential:

i Import clearance of food items
ii. FSSAIl notified food testing laboratories (including National Food Laboratories)
iii. Renewal of existing food business licences

2. All personnel assigned the above essential services are required to attend office so that these
services operate smoothly.

3. Other officials who are working from home should be available on telephone and electronic
means of communication at all times. They should attend office if called for, in case of any exigencies
of work. Further, officers working from home should not leave Headquarters without permission.

4. Officials posted with Finance Unit at FSSAI Hqrs will ensure their availability in the office on
call to ensure smooth disbursements.

5. The above arrangement will be in force up to 31 March, 2020.
This issues with the approval of competent Authority.
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(Rajeev Kumar Jain)
Executive Director
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